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FIFTEENTH KERALA LEGISLATIVE ASSEMBLY
Eighth Session

BULLETIN=—PART I

( Brief Record of Proceedings )
Thursday, March 16, 2023.

No. 109
The Assembly met at 9.00 a.m. with Mr. Speaker in the Chair.
Questions :
One Question in the list of Questions posted for the day were answered orally.

[At the commencement of the Question Hour, the Members belonging to the
Opposition shouted slogans, hoisted placards and tried to disrupt the proceedings
of the House protesting against the scuffle outside the Hon. Speaker's Chamber on
15-3-2023. At that time, the Speaker made a reference regarding the meeting of the
legislature party leaders. Since the proceedings couldn’t be carried forward
smoothly, the Speaker informed the House that rest of the Question Hour stands
cancelled.]

Calling Attention :

1. Shri. H. Salam called the attention of the Minister for General Education
and Labour to the necessity to provide minimum wages and create healthy working
atmosphere for shrimp peeling workers in the State, the Minister for General
Education and Labour laid on the table a statement.

(The Second notice listed in the List of Business was not moved.
The members belonging to the opposition continued shouting of slogans.)

The Matters under Rule 304:

The reply to the matters for which notice was given by the following
Members under Rule 304 were laid on the Table.
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Presentation of Reports :

i) The Thirty First to Thirty Fifth Reports of the Local Fund Accounts
Committe were presented.

ii) The Ninth Report of the Committee on Private Members' Bills and
Resolution was presented.



Financial Business :

Discussion and Voting on Demands for Grants in the Budget for the financial year
2023-24

Shri. M. B. Rajesh, Minister for Local Self Governments, Rural Development
and Excise moved Demand No. VIII — Excise, Demand No. XXII — Urban
Development, Demand No. XXXV — Panchayat and Demand No. XXXVT — Rural
Development for the amounts shown respectively against them under column No. 5
in the list of Demands for Grants.

Shri. K. N. Balagopal, Minister for Finance laid on the table statements under
Rule 236 (3) relating to Demand Nos VIII, XXII, XXXV and XXXVT.

The cut motions for Demand Nos VIII, XXII, XXXV and XXXVI were not
moved. Then the Demand No. VIII, XXII, XXXV and XXXVI were passed by the
House without any discussion.

The House adjourned at 09.17 a.m. to meet again at 09.00 a.m. on Friday,
March 17, 2023.

A. M. BASHEER,
Secretary.



